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Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

(a) whether the Union Government has taken note of high glamour women models and cheer-leaders are displaying/performing during
exhibitions and other events in the country; 

(b) if so, the details thereof; 

(c) whether any untoward incidents have been reported during such shows and exhibitions; 

(d) if so, the details thereof; and 

(e) the steps taken/being taken by the Government to ban/stop performance by such glamour models and cheer-leaders during
various events and exhibitions?

Answer

MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI KRISHNA TIRATH) 

(a)to (d): As per the reports appeared in the media, cheer leaders have been performing in Indian Premier League (IPL) matches,
Auto Expo etc. The Government does not have any information about any untoward incident during such performances. 

(e): Legal provisions already exist under Section 294 of Indian Penal Code (IPC) to deal with any incident relating to obscene acts
and songs. 
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